42 Oral Answers [RAJYA SABHA] to Questions

[ 3refl 3rTaR 3R]
12.00 Noon
HEIGY, SR vl &7 F== od Y qfhe ged iR A1 e 3= Jar

S dTel AT HHAIRAT Bl ABR Y db a4 d Gaeg Jear dRIgA? 37
INBR 37 B IR TR ThTd dRIAR! B

MR. DEPUTY CHAIRMAN: Now, it is time for Question Hour.
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Free parking facility to airline passengers

t*46. MAHANT SHAMBHUPRASADIJI TUNDIYA: Will the Minister of CIVIL
AVIATION be pleased to state whether any plan is under consideration of Government
for the provision of free parking facility to airline passengers at airports and if so,
the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRI JAYANT SINHA): A Statement is laid on the Table of the House.

Statement

No, Sir. There is no such plan under consideration at present.
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+ Original notice of the question was received in Hindi.
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MR. CHAIRMAN: One minute, please. The question is on parking, not on
facilities. 3R 3T ST <A1 @18 &, A1 & a1l
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MR. CHAIRMAN: Not related to the question. Anyway!
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MR. CHAIRMAN: Thank you. Question No. 47.
Third party safety audit of hospitals and clinics

*47. SHRI HARIVANSH: Will the Minister of HEALTH AND FAMILY WELFARE

be pleased to state:

(a) whether the Ministry has initiated the process of getting the third party

safety audit of various hospitals and clinics in the country conducted; and
(b) if so, the details thercof?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI FAGGAN SINGH KULASTE): (a) and (b) A Statement is laid
on the Table of the House.

Statement

(a) and (b) In the aftermath of unfortunate fire incident in a private hospital in
Odisha, the Ministry of Health and Family Welfare reviewed the safety compliance
of the hospitals in the country and the Hospitals/Institutes under this Ministry have

+ Transliteration in Urdu script.



